Annexure
Filing under clause (ca) of sub-regulation (2) of regulation 13 of the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

(Amount in )

Sl. Category of creditor Summary of claims | Summary of claims | Amountof | Amountof| Amountof |Details| Remar
No. received admitted contingent | claims not | claims under in ks,
No.of |[Amount| No.of |Amountof| claims admitted | verification |Annexu| if any
claims claims claims re
admitted
1 Secured financial creditors belonging to any 3 1260554 2 124654073 0 276488 1124842 1
class of creditors 03
2 | Unsecured financial creditors belonging to any 0 0 0 0 0 0 0 2
class of creditors
3 [Secured financial creditors (other than financial 0 0 0 0 0 0 0 3
creditors belonging to any class of creditors)
4 Unsecured financial creditors (other than 0 0 0 0 0 0 0 4
financial creditors belonging to any class of
creditors)

5 Operational creditors (Workmen) 0 0 0 0 0 0 0 5

6 Operational creditors (Employees) 0 0 0 0 0 0 0 6

7 Operational creditors (Government Dues) 2 4210741 1 1029550 0 433554 2747637

8 | Operational creditors (other than Workmen and 0 0 0 0 0 0 0

Employees and Government Dues)
9 Other creditors, if any, (other than financial 0 0 0 0 0 0 0 9
creditors and operational creditors)
Total 5 1302661 3 125683623 0 710042 3872479
44




Annexure-1

Name of the corporate debtor: BHUBANESHWARI SEAFOOD PRIVATE LIMITED; Date of commencement of CIRP 22/06/ 2026; List of creditors as on:

20/09/2026

List of secured financial creditors belonging to any class of creditors

(Amount in )

SI. | Name of Credi Details of claim Details of claim admitted Amount of | Amount of [Amount offAmount of|] Remark
No. tor received contingents | any Mutual | claimnot | claim |s, if any
Date of | Amount | Amountof| Nature of | Amount | Amount | Whether | % of voting claim | dues, that | admitted | under
receipt | claimed claim claim covered [covered by| related | sharein CoC may be set- verificatio
admitted by guarantee | party? off n
security
interest
State Bank of SFC  |88,031,24[88,031,246  No 0 NA | 276,488 0
India 7/07/2026| 88,307,734 [ 88,031,246 6 70.62%
SFC 36,622,82 0 No 0 NA 0 0
SIDBI 9/07/2026 36,622,827 | 36,622,827 7 29.38%
Tata Capital UnFC 0 0 No 0% 0 NA 0 1,124,842
Limited 8/07/2026( 1,124,842




on:

Annexure-2
Name of the corporate debtor: .............c.ooiiiiiiiiinan.. ; Date of commencement of CIRP

List of unsecured financial creditors belonging to any class of creditors
(Amount in )

; List of creditors as

SL

No.

Name of
cre-ditor

Details of claim| Details of claim admitted
received
Date [ Amount |Amount off Nature of|] Amount | Whether | % of voting
of |claimed| claim claim |covered by| related [share in CoC
receip admitted guarantee | party?

t

Amount of
contingent
claim

Amount of
any mutual
dues, that
may be set-
off

Amount of
claimnota
dmitted

Amount of
claim und er
verifica tion

Remarks
if any




Annexure — 3

Name of the corporate debtor: .............cceevvvviiiiniininn.n, ; Date of commencement of CIRP

List of secured financial creditors (other than financial creditors belonging to any class of creditors)

on:

; List of creditors as

(Amount in )
Sl. | Name | Details of claim Details of claim admitted Amount of|]Amount offAmount offAmount of| Remarks
No. | of cre- receive conti- any claimnot | claim , if any
ditor d ngent mutual | admitted | under
Date of [Amou nt| Amount [Nature off Amount | Amount | Whether % claim | dues, that verifica-
rec eipt|clai med| of claim covered | covered | related | voting may be tion
admitte d by secur | by guar | party? | sharein set-off
-ity antee CoC

interest




Annexure — 4

Name of the corporate debtor: .............c.ooiiiiiiiiinan.. ; Date of commencement of CIRP

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

on:

(Amount in )

; List of creditors as

SL

No.

(Name off Details of claim Details of claim admitted
cre- received
ditor | Date of [ Amount [Amount of| Nature of| Amount | Whether % of
receipt [claimed| claim claim | covered | related Voting
admitted by guar- [ party? share in
antee CoC

Amount
of conti-
ngent
claim

Amount of
any mutual
dues, that may
be
set-off

Amount of
claim not
admitted

Amount of
claim under
verification

Remarks, if
any




on:

Annexure — 5
Name of the corporate debtor: .............cceevviiiiiiiiinninn.n, ; Date of commencement of CIRP

List of operational creditors (Workmen)
(Amount in%)

; List of creditors as

SL

No.

Name of
authorised
representa-
tive, if any

Name
of work
man

Details of claim
received

Details of claim admitted

Date of
receipt

Amount
claimed

Amount
of claim
admitted

Nature
of claim|

Whether
related
party?

% voting
share in CoC,
if applicable

Amount
of conti-
ngent
claim

Amount of
any mutual
dues, that
may be
set-off

Amount of
claim under
verification

Amount of
claimnota
dmitted

Remarks, if
any




Name of the corporate debtor: .............ccooiiiiiiiiinnan.. ; Date of commencement of CIRP

Annexure — 6

on:

List of operational creditors (Employees)

(Amount in%)

; List of creditors as

SL

No.

Name of
authorised of]
representa-
tive, if any

Name
empl
-oyee

Details of

Details of claim admitted

claim received

Date of
receipt

Amount
claimed

Amount of
claim
admitted

Nature of
claim

Whether
related
party?

% of voting
shar e in
CoC, if

applicable

Amount of
contin-gent
claim

Amount of]
any
mutual
dues, th at
may be
set-off

Amount of
claim under
verifica -
tion

Amount of
claim not
admitted

Remarks,
if any




Annexure — 7
Name of the corporate debtor: BHUBANESHWARI SEAFOOD PRIVATE LIMITED; Date of commencement of CIRP 22/06/2026; List of creditors as
on: 20/09/2026

List of operational creditors (Government dues)

(Amount in%)

SL

Details of claimant

Details of claim
received

Details of claim admitted

Department

Government

Date of
receipt

Amount
claimed

Amount of
claim
admitted

Nature
of
claim

Whether
related
party?

% of

voting

shar e in
CoC, if
applicable

Amount of
contingent
claim

Amount of]
any
mutual
dues, at
may be
set-off

Amount of
claims under
verification

Amount of
claim not
admitted

Remarks,
if any

GST &
Central
Excise,
Balasore
Division,
Assistant
Commissioner

Central

15/07/ 2026

1,463,104

1,029,550

oC

NO

0

433,554

Employees
Provident
Fund
Organization,
Office of the
Additional
Central
Provident
Fund
Commissioner

Central

8/07 2026

2,747,637

oC

NO

2,747,637




Name of the corporate debtor: .............c.ooiiiiiiiiinan.. ; Date of commencement of CIRP
on:

Annexure — 8

List of operational creditors (Other than Workmen and Employees and Government Dues)

; List of creditors as

SL

No.

Name
of
creditor

Details of claim Details of claim admitted
received
Date of [ Amount [ Amount |[Nature off Amount | Amount | Whether | % of
receipt | claimed [of cl aim| cl aim | covered by |covered by| related | voting
ad mitted security | guarantee | party? | sharein
interest CoC

Amount of
contingent
claim

Amount of
any mutual
dues that
may be set
off

Amount
of
claim not
ad-
mitted

Amount of
claims under
verification

Remarks, if
any




Name of the corporate debtor: .............c.ooiiiiiiiiinan.. ; Date of commencement of CIRP

on:

Annexure — 9

List of other creditors (Other than financial creditors and operational creditors)

; List of creditors as

SL
No

Name
of
creditor

(Amount in%)
Details of Details of claim admitted
claim received
Date of | Amount | Amount of [Nature off Amount Amount Whether
receipt | claimed claim claim | covered by | covered by | related
admitted Security guarantee party?

interest

Amount of
contingent
claim

Amount of]
any
mutual
dues, that
may be
set-off

Amount of]
claim not
admitted

Amount of
claim under
verification

Remarks,
if any




